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Due to official exigency, it is hereby directed that: ~

Sh. Suresh Kuniar, Civil Nazir, posted in the court of Dr. Tarun Sahrawat, PO-MACT, Shahdara
ilisirict Karkarciooma Courts, Delhi, shall also look after the work of Execution Cases pertaining to
the Court of Sh. Shailender Malik, Ld PO-MACT-02, Shahdara District, besides the work already
assigned to him, with immediate effect till further orders.

sh. Sudutl Kumar, Civil Nazir, posted in the Court of Sh. Ramesh Kumar~II. ADJ~0l, Shal-idara
District, karkardooma Courts, Delhi, shall also look after the work of Execution Cases pertaining to
the (Lourt of Sh. Deepanker i\/1ohan,ADJ-O41, Shahdara District, besides the work already assigned to
liim. with immediate effect til! further orders.

Sh. Ravi Kumar Dubey, Niab Nazir, posted in the Court of Ms. Kiran Bansal, Ld. District Judge
t.<un|nercial Court-02 and Sh. Vivek Kumar Aggarwal, Ld. Civil Judge-03, Shahdara District,
lttirltardootna Courts Delhi, shall also look after the work of Execution Cases pertaining to the Court
oi Sh. Reetesh Singh, Ld. District Judge Commercial Court, Shahdara District also, besides the
\\ orit already assigned to him, with immediate effect till further orders.

Non-compliance of the above directions or immediate proceeding on leave shall be viewed seriously
oilicial shall be liable for suitable disciplinary action.
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Principal District 8.: Sessions Judge
Shahtlara District. KKD Courts, Delhi.
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i I-iv Principal District & Sessions Judge (HQ), Delhi.
|lit- \tlmn. Ofiicer (Jutll.), Admn. III, O/o Ld. Principal District 8: Sessions Judge (HQ), Delhi.

The Officer--in-Chat'ge, Administration Branch, Shahdara District, Karltardooina Court, Delhi.
Hie Accounts Officer, Accounts Branch, Shahdara District, Karltarclooma Court, Delhi.
(ll iicers/Officials concerned.
l.)ealiiig Officials Personal File/Leave/CR.
Dealing Official, “LAYERS” Seat, Administration Branch, Tis Hazari Courts, Delhi.
PS to the undersigned. /‘

\/9/1 Website Committee, Tis Hazari Courts/Karkardooma Courts, Delhi:
F

Principal District 8: Sessions Judge
Shahdara District, KKD Courts, Delhi.


